
B:FY: TH5 CNTrL ! D1 \TThrTj\J 	T1IL'rL 

BPNflPLflE BEr!CH, R'[ALC)E 

DPT! 	THIS THT 17TH DC113  

Pr'Ent : Hon'bl' JEtc" K.5.Putt:mv 	.. 	1cCh-jrmn 
H,lntblp Shri P.Srjnivpsrn 	 Mmhr 

1iction No.774/E35(T) 

D.K.9nsn t  
Snn of L"tr' ri flhrndhr Sr1, 
cc! rbr-tj- 5 
SiEtnt Mst- r, 

Mi1 4Ltrv Echoni, 
BLC(11. 

Shri V •f. M-hnn R-nnrn 	voc-y) 

\j. 

1. Ln.jnn ,f Indj bM itF 
r)ofnc 	cr'tr ry 
Govrnrnrt if Ind, 

flTLHT. 

:1. 

 

The 	c"—Chf of rrrn 	trff, 
Prrny Hdqvortr, 
G.nori tr'ff Rrpch, 
OHOPO, 
NE 1)LHT. 

3. Th' Prnc4 o71, 
Mi1t-'ry 5cho-1, 
ori 

(Ehri 	 Pdvoc't) 

•• 'pp1icnt 

of Rpondntc. 

Tho aoo1jct nn h-'E cr1m 	o for hornn :for ,  

Cot,rt todv. Th 	c'-Chrm'n md th flJo.nn : 

Tn  ti 	 nrJCtnC 	d frn th 

Hioh Crt of Krnotk, thr' op1icnt hFopht far 

dir'ctjan to rnondnt5 to pr°rnot' him to tho po t of 2 

Mstr (ztt'd'glob  

V 
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2. 	Th 	oplicnt, who initi1l 	oind srvic 

s an Pssist'nt Mstr (Arts ond Crofts) on 29-3l?5 

hps rtrd from snrvicr in P.pril 1932. 	h?n th 

-'pnlicnt 	in srvic, Govrnm'nt for rEson with 

which un 	not conc!rnd hd not crotad thr, post 

of Mstr (zttd) in th discipline of Arte ond 

Croft. Lhrn thr us no post of Mnstor (Gzittd) 

in his disciolin, thq cloirn th2t h should b' 

promntd tn thr- t 	could not be orontd by tho 

	

ithort 4  s or by this Tribunl t this stan. 	In 

th 	vi- u 	h- w thrforr no 1trntiv but to 	1ct 

- 	his cl- fm. 	' thorfor dismiss this pplictnn. 

Rit in th' circvmstncs of thr c-s, w dir'ct 

th orrti's to br th cost. 

V ICE CHP i'R!: 
	

MEMBER 

ko rn, 



REGISTERED 

CEI\ffRAL ADMINISTRATIVE TRIBUNAL 
BANGALE BENCH 

Commerci'l Coi plex(BDA), 
Indiranagar, 
Bangalore - 560 038 

Dated : 

REVIEW APPLICATION NO - 34 	 J87( ) 
IN APPLICATION NO. 774/86(T) 

w.P. NO 	 ---- 

Applicant 

Shri D.K. Bose 
	 V/s 	The Sacy, Pt/s Defence and 2 Ore 

To 

Shri O.K. Bose 	 4, The Principal 

75/I, Qusen's Garden 	 Military School 

Army Officers Quarters 	
Belgeum 

Belgaum - 590 009 5. Shri M.S. Padmaraj.iah 
Seni.r Central Govt. Stng Cotnsel 

The Secretary  
M 	

High Court Buildings 
inistry •f Defence  Bangalere - 560 001 

South Bleck  
New Delhi - 110 011 

3. The Vice Chief of Army Staff 
Army Headquarters 
General Staff Branch 
DHQ P09 New Delhi - 110 011 

Subject: SENDING COPIE 	PEPPLThE_BENCH 

Please find enclosed herewith the copy of 	DER/'/ 

ixkR passed by this Tribunal in the above said 

application on 	30-6-87 	- - 

CER 
~1~D~ICIAL) 

Encl 	as above 



CENTRAL AD1NISTRTIVE TRIBUNAL 

BA N GA LOP E 

DATED THIS THE 30th DAYçr DUNE, 1987 

Present : Hon'ble Dustice Sri K.S.Puttaswamy 	Vice—Chairman 

Hon'ble Sri L.H.A.Rego 	'1ember 

rEy1Ej APPLICATION No.34/87 

D. K. DOs , 
Assitant Master, 

filitary School, 
Belgaum. 	 Applicant 

D'ence Eecretary, 

Government of india, 
Delhi. 

The Yire—Cbjef of Army Staff, 
Army Hd,arrs, 

'-narai Staff branch, 

DHO Pu, New Delhi. 

The Principal, 

Military School, 

lgaurr. 	 Respondents 
( Sri M.S.Padmarajaiah 	... Advocate ) 

This Pvjw Application has come up before the court 

- 	today. Hon'ble Jutic Sri K.S.Puttaswamy, Vice—Chairman made the 

fLllowinc. 

ORDER 

We have heard Sri D.K.Bose, applicant in the case•  

2. 	In his letter dated 12.3.19e7 registered as a Review 

Application, the applicant has asserted that the port of Master 

Gazetted hd been creted by the Government before he retired from 

sertice. 	U have perused all the papers produced by the applicant 

anH hr rd him at 1 rth 	We are eden now satisfie:j t t th finding 

of this Tribunal that the post of aster Gazetted had not been created 

H 	hfore the applicant retired from service uas correct. If that 

indinc is correct, then there is hardly any ground to review the 
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arlir3r order rnde by thiE tribunal. UJ' find no patsnt error in 

tb ordr nEde by this Tribunal. 	LJ, th!rrfu:, thsmiss this 

Peviw Application. 	But in the Circ-u tEincs 	the cas:, we 

dirrt the parties to bear their own costs. 
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